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(General information relating to legislative & other matters)

Thursday, 16 Auguét, 2001/ Shravana 25, 1923(Saka)

No., 162
DETENFION_AND_RELEASE OF MEMBERS

The following message addressed to the Hon'ble Speaker,
Delhi vidhan Sabha, Delhi was received from P,S. Chandni Chowk

Delhi.
"I have the honour to inform you that S/Sh Mukesh Sharma,

Mahabél mishra, Smt, Sushila Jai Kishan & Raj Kumar Chauhan
MLAs were detained u/s 65 of Delhi Police Act 1978 for disobeyi
the lawful direction of Police at 1330 Hrs on 13th August,2001,

They were released at 1430 frs., from the same place on the
same day i.e. 13.08,2001,"

STDDHARATH RAO
OFFICIATING SECRETARY
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